the petitioner has joined his pest at Sealdah on pronotlon. Undar such
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When this matter is taken up for admission hear ing hoth

tha pafties eoncede that this application hgs beecome infruetuous as'
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circumstances the appllcatlon is disposed of being 1nFructuous J It is

racorded that Mr,M, M, Na111ck, counsel has appeared as senior to the

advocate on record. MA also stands disposed of. No order gs tg‘cgsts.
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